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MR. SPEAKER : A direct question.
Why don’t you answer ? (Interruptions).

Kindly help the House.

SHRI RAJ NARAIN : Even now do
you say that T am not helping the House ?

MR. SPEAKER : Their quastion is
are you willing to channelise the aid
through the State Government ?

SHRI RAJ NARAIN : Why not ?

MR. SPEAKER : Pleasc answer that.
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MR. SPEAKER : Do not record any-
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THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAK) :
(a) A total of about 30,000 tonnes of
equipment has been received at site at
Bokaro and is awaiting crection. In the
case of Bhilai the total tonnage of such
material is about 16,000 tonnes.

(b) While undertaking exccution of
large projects, procurement of equipment
and material has to be arranged keeping
in view several factors, like thc load time
required for procuremeat time needed
for further proceming, the construction
and commimioning schedule etc. In such
procurcment, especially in the case of
big projects like Bokaro and Bhilai,
it sometimes becomes necessary to obtain
and keep in storage some of the matenials
30 as to ensure that it is readily available
and there is no hold up in the construction
work.
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SHRI BIJU PATNAIK : He has
accused that I have not answered the
question. 1 have specifically answered
the question. Part (a) of the question
LI

“‘whether machinery and other mate -
rial wonh crores of rupees intended
for the expansion work of Bhilai
and Bokaro Steel Plants arc lying
anused in the yard.”

I have said 30,000 tonnes are lymg at
Bokaro and 16,000 toones at Bhilai.

Part (b) of the gquestion is :
“if 80, the reasons therefor and action

being taken against the persons
ponsible for wrong pl.

T have given the reason.

I am sarry that the hon. Member
should say that I have not answered the
question.

<t w1 ST wveh A qeTd
frdy auirrly v o gf & Wi

#eNot recorded.
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MR. SPEAKER : You can lay a

statement on the Table of the House.
You put a question.
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SHRI BIJU PATNAIK : I gave the
tonnage because that will be a more
prabable answer. The money value will
not give the tannages. I think, the hon.
Member will note this fact. The total
order for the Bhilai Steel Plant was
1,65,000 topmes out of which ordecs
totalling 1,32,000 tonnes  have
placed so far by the end of October, 1977.
Out of which 25,500 tonnes have been
supplied leaving 3 balance of one lakh
tonaes more yet to come. He says ‘unused
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there is no such thing as unused; it
is a continuous process of construction.
Parts bave to come. machines have to
come ; somelimes some supplies come,
advance supplies of the oﬂ'ginal parw,
even when the first construction has
not been there, and they remain unused.
If the hon. Member, while making a
Rs. 1000-crore plant. getsfrightened with
aRs. qo-crore machinery lyingtemprarily
idle, I can only sav to the hon. Member
that small minds do not take big projects.

st W PR M W aEr
& g § fe oo W@

SHRI KANWAR LAL GUPTA : Sir,
on a point of order. The Minister was
not right in saying that ‘small minds do
not take big projects.” That is a reflection
on the Members

SHRI BIJU PATNAIK : I did not
cast any reflection.. . (Inlerruptions).

SHRI KANWAR LAL GUPTA:
The Minister has not replied to  his
uestion properly. His question was

t such and such machines were lying
idle.. .

SHRI BIJU PATNAIK : If that is
a reflection, I withdraw it readily. But
it is not at all a reflection. It was not
meant to be a reflection.

i W TRTe ATl AT e
A fom add ¥ 3o fear & ag wgar
AT foF gER WA a6y, qee agl
T F AT §, § W g g §
f 9Ty & Ag AT FI I THIR 120
ATHF AT 160 W2 T FLIFTT T
g9T &, SHFT Hif GUEM A @I L ..

- SHRI BIJU PATNAIK: For the infor.
‘mation of the hon. Member, 1 wish to
say that not ounly I am going there, but
the entire Consultative Committee of the
Ministry is going there. The hon. Member
can also come, if he wishes to.

st W TR vt F o gy
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SHRI BIJU PATNAIK: The hon.
Member has virtually answered his own
question. If the machinery which was
bought during the Chinese war—normally
a machinery functions for about eight to
nine years; that is the life—is lying idle,
if that has become junk—I do not know,
I have not checked it—, if that has becomes
junk and some contractors want to use it,
1find noobjection. But I shall certainly
ook into it.

&t /I PRI | : S AL wR
ot ¥ gr 7 ag Y F wud Fdvar
# & w5 & fF 9w @ gwT @, W
TEAT AL FIE AT AT QY G

MR. SPEAKER: He says he h°s no
information and will look into the matter,

Wt gaTw ;T WA wgRE Ay
Tt fs St gy o @ife g,
fo oY Aagx v A 7 gU €, w1 dEr
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FH @ fear amam faad ag waER
SO A feg 9, @ oSEd
faz WOt wre o wegET A SR
| wreT WY g §, fomas W oW ¥
EARI Awgx SR @ @ 7 s\
FESY Y W AT Y A g P
SHRI BIJU PATNAIK: There are some
sections where certain machines are essen-
wial for sclecting and combining the sche-
dule of raw materials; these clectronic
ip are ial for productivity.
Manpower cannot help there.

SHRI JYOTIR MOY BOSU: But that
is never used.

SHRI BIJU PATNAIK: It is being
used; it is not correct.

SHRI K. LAKKAPPA: These arc the
two premier steel producing centres. The
bon. Member has said that materials worth
-crores of rapees were lying unused and
idle and things were not organised properly
30 that these equipment etc. could be uti-
lised as they should be. It is a very im{or-
1ant question, but the answer by the ho:
Minister is not only irrelevant......

MR. SPEAKER: What s the question ?

SHRI K. LAKKAPPA: The other part
of the question was: What was the action
being taken against the persons responsible
for wrong planning. The hon. Minister

d that it was a. i process.
The hon. Minister has also not given
the moncy valuc of that material lying
idle. ‘The material is lying idle and that
means, these was faulty planning. Is it
betause of the faulty planning that raw
material and equipment worth crores of
rupees has been lying idle ? As the hon.
Members bese are very much agitated, will
she have an impartial enquiry into these
matters ? The hon. Minister is a very
-dynamic person and 1 am sure, he will
set right all these things and see that this
prenlni!:r steel producisg centre works pro-
perly.

SHRI BIJU PATNAIK: 1 was trying
10 hide the omissions of the previow
Govearmment though the Members seem to
be very much agitated about this. Now, 1
‘would like to tell the House that the
Bhilai Expansion was su ed to be
»oamgleud in 1976. You hamporled the
‘machinery on that planning. You did not
provide the funds for development. Now
itwill be finished in 1981 . Therefore, to tell
‘me that I planned it badly is really begging
the question.. ...
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SHRI K. LAKKAPPA: | am asking this
Minister...... (Interruptions).

SHRI BIJU PATNAIK: This Minister
is going to correct the situation and try to
resurrect as mauch of the debris as pos-
sible.

o W om . weEw wERE,
Fr wad WK wW AR A S,
1977 fox qa forar ar | FwsT IOT
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2 & & ¥ ot o 9= e wr, @ 9
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AR, A A W fareww
FE v Aef E 1 ¥ o=w AR
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T T g ) B o AT @R A #
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w1 RO qE W oY e g,
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& Ty e FT €W 700 WY
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¥ UFo HYo To & HTEeqH & 3Tl
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wgm § 5w welt i fifaag

*The Speaker not having subsequently accorded the neceasary permission, the document

+wi: Dot treated as Jaid on the Table.
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SHRI BIJU PATNAIK: The hon.
Mecmber who is raising these guestions had
lengthy dicussions  with mc  scveral
times. The sins of the previous government
are now visiting on us and I shall assure
the hon. Member that I shall take as much
corrective action as possible and all the
allegations that have been made against
the construction company, the Hindustan
Steel Construction Company or the other
officials and contractors......

AN HON. MEMBER: By when ?

SHRIBIJU PATNAIK: That has te be
assesacd first and then the contracts once
given cannot be rescinded. Otherwise,
the work will be delaved further and there
will be further escalation of costs. There-
fore, we will take the necessary steps.
The hon. Member himself is a member of
the Consultative Committee. The Com-
mittee is meeting in Bhilai by the end of
January and we shall look into all these
problems there.

st TEER ;. AEEE A Y
wIAF 3t qF wqwdr welr g
ITY 77 W= D € 97w fF
AT TEFAT FT T AT FE 5
ITHT WG FIT )

% T A WA F wngee
9 @ ¥ wEw § OF §9g W Y
Wl wdr W oqard, 1977 ¥ W
Formr w1 f5T WY AT WY X Aw
IaT & w5 fF A8 IR F W wg
ATHAT SAOAT AT A A FAER |
o qErt 1977 & weA of &7 G
*Q g v forer T Y T Ay I
TR W TG R AT W TEAT § W
T g W I AT § A 7
R IR aEEd B o @ e
TN wiw A/ A F@E ?

SHRI BIJU PATNAIK:qu not re-

collect the complaint. If he reminds me,
I will certainly look into it
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